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FINANCIAL EXPRESS

AU SMALL FINANCE BANK LIMITED //-‘CR_ Assets Care & Reconstruction Enterprise Ltd
=

SIGNALLING WORK |’ ) INFORMATION NOTICE Office no. 101, Kalpataru Infinia, Plot B, Near Grand Hyatt, Santacruz (East), Mumbai — 400051
Tender Notice No SUR-N-T-2026- The below mentioned Barrowers & Co-Borrowers are informed to remave their movable assets from the mortgaged MAXING ASSETS WORK

27-32 Date: 01.10.2026 sroperty (mentioned in the below lable) which 18 ¢ lo be scoid by AU Small Fi Bank Ltd. (A Scheduled - = mgm =
R ool e o AN (I 1 Bk ghoiboncl ol oo stssiainine (sakensral il b roml msrninins Demand Notice Under Section 13(2) of Securitisation Act of 2002

Commercial Bank) through auction proceeding under SARFAESI Act. 2002, othervise the movable assets would be

Solapur for and on behalf of President ACRE-ARC has acquired the entire Financial Assets along with underlying securities of the Borrower under the provisions of section 5 of the SARFAESI Act from

ga:mi: .:‘V:_“"Sm“’c"dir'fm‘;":?"i‘::qﬁz u,am,e”ed !?' o ”';méf;c:c?m: o "j:'r Omj wblar‘d_‘“i Whasone “abl‘f forany ddm.agu :iused dueing e shitng. the Assignor. By virtue of the said Acquisition of debt, ACRE-ARC has acquired all the rights, title and interest in the outstanding debts of the Borrower actinginiits
www.lr:ps.éapv.in frr;m the capable, =13 notremoved within 15 days. For olfer quenes coniact thexconceming person a5 nennone oIV, capacity as trustee by way of assignment of Financial Assets as per financial documents and the underlying securities, ACRE-ARC has stepped into the shoes of
reputed firms/Contractors for the Loan A/c No. / Name of Borrower/ Detail of Contact Assignor being Secured Creditor to the Borrower and is entitled to recover outstanding dues in respect of the Loan facilities and enforce the underlying security
following works Sr.No.:-1., Name of Co-Borrower/ Mortgagor/Guarantor Mortgaged Property Person interest.

work with its locality:- Indoor and ~ R e =T S — —— e PP T T P A ST -
Outdoor Signalling works in {Loan A/C No.) L2001060127725652, Raje Dudh Agency Property Siluated Al Gat No 434 | 420 And 417+ Vishal Loan Alc No. ACRE Portfolio D_ate of Name of Borrower, Date & Amour.]t of
connection with provision of Tower (Borrower), Shivaji Mahadey Nimbalkar {Co-Borrower), Amol Gat No 1077 +1080 Vi - Jejuri, Tal - Purunbar Dakve TRUST Assignment Co-borrower Demand Notice
Wagon Sidings at Barshl Town & Chintamani Yele (Co-Borower), Nivrutti Mahadeo Nimbaikar Disl - Pune  Maharashira Admeasuring 00 Hec | 8505044907 -ACRE Under Sec. 13(2)
Sangola station in Miraj-Latur section (CoBomower) - ___ | 320 AxrAonwith Construction’ N AFH000800339345 | Trust 166 Yes Bank Limted/JC | 11.04.2025 JYOTI MALLESH SHAHABADE (Borrower), 22-Sep-26 &
of Solapur Division. Tender No.:- {Loan A/C No.) L9001060122067448, L9001060829760640 & |  Property Stuated Al - Final Plol No 282, TP Ganesh Flowers ARC Pt Ltd. SUJATA MALLESH SHAHABADE (Co Borrower) Rs.17,66,688.31
SUR-N-T-2026-27-32, Approximate d i : : : i 2o
Cost of the work:- Rs. 62 08 279.33 L9001060826420620, M'S Amrut Collaction Through It'S Scheme No 1, C.T. S No 15923/1, ichalkaranji Borkar ! ) JdJL : | ~ason 7-Sep-2026 i
Cost of the tender form:- NiL, Proprietor Amrut Navarang Deshamane (Borrower), Amnaut Tehsil- Hatkanagle, Dist - Kolhapur, Maharashira {9604400406 Description of Mortgaged Property : - Schedule "a" Of The Property All That Piece And Parcel Of The Property Bearing Survey No-22, Hissa No A-1/2/3/4/5
Earnest money to be deposited:- Navrang Deshamane 5/0 Navarang  (Co-Borrower) Admeasuring 83.7 Sq Mtr, Plot No-64 Admeasuring Area 464.50 Sq Mtrs Situated At Village Dhankawadi, Taluka Haveli, District Pune, Within The Jurisdiction Of Sub- Registrar Haveli,
Rs. 1,24 200, Completion period of Smi.Sangita Ameut Deshamane W/O Amrut Deshamane (Co- Pune & Within The Limits Of Pune Municipal Corporation (pmc) And Bounded As Under - On Or Towards East: Plot No. 70 Of Same Survey No. , On Or Towards
the work :- 12 Months, Date & Time Borrowsr). Dattatray Pandurang Deshmane (Guarantor) South: Plot No. 65 Of Same Survey No., On Or Towards West: 30 Ft Road As Per Lay Out Plan Of The Same Survey Number, On Or Towards North: Plot No-63
of Closing of tender:- 23/10/2026 - 03110/ ? : 2 ! Of Same Survey Number.
after 15:30 Hrs., The details are e Ao s A1 Adhrisec Dmcsc N DA Finence Band Lintus Schedule 'b' Flat No.g-2, Of An Area Of 380 Sq. Fts. And Built-up On Ground Floor, In The Scheme Known As "anand Mangle Co-op. Hsg. Socie Ltd". Sr. No.- 22
avallable In ireps website. o . Hissa No. 1/2/3/4/5, Situated At Village Hissa No. Dhankawadi, Taluka Haveli, And District Pune.
Corrigendum / amendments if any will 3) 0L Housing | REG. OFFICE.: 9” FLOOR, ANTRIKSH BHAWAN, 22 K.G. MARG, NEW DELHI - 110001, ,
be uploaded only on above e- . ——— hows PHONES : 011_23357171‘ 23357172‘ 23705414 WEBSlTEFWWW.pnthUSing.CO"] AFH000800445521 | Trust 166 | Yes Bank Limted/JC 11.04.2025 NITIN PANDURANG GHORPADE (BOITOWGI’), 18-Sep-26 &
procurement website. Only online T TR Flowers ARC Pvt Ltd. SUNANDA N. GHORPADE (Co Borrower) Rs.64,04,611
il ed yM v B.0. KONDHWA : 560, Fifth Floor, Marvel Vista, S.no 599A=598 +593A, Sahney Sujan Park, Lulla r, Pune - 411040, B.0. ' as on 7-Sep-2026
POIINNS Wl D9 - Acoopiad, . Menin KHARADI : Survey No 8 / 1C+ 1A, 3rd Floor, Ganlaxmi Complex, Hadapsar. gomadi‘ﬁy ass Road, Kharadi, Pune-411014, B.0. PUNE: P
90'5“"" e-m‘anl., FAX by hand t‘er?cers: Unit No 601, 602, 603, 604, 605 & 606, 6th Floor, Conclave, Behind pride Hotel, Shivaji Nagar, Pune Maharashira - 411005 Description of Mortgaged Property : - The First Schedule Above Referred To All That Piece And Parcel Of Land Bearing Plot No. 58 Which Appears To Have
:'2 'uggz'eg“to";gt'-:‘.’:’glas;dﬁ:"& ;ijt:‘t - ___POSSESSION NOTICE (FOR |M0VAB PROPERTY) - _ Been Admeasuring 518.8 Sq. Mtrs. Out Of Sanctioned Layout On Survey No. 30a + 31 +33+34 New Survey No. 37 To 49 lts City Survey No. 207 Lying, Being
Signature Caiats Wit comp%ny gg%ﬁrcﬁ:”&ﬁé?aﬂqi‘? oy rﬁ% ?«‘.‘"J‘Q‘e’éﬂf?,"ﬁi&ffc f;&zg‘cs«fglgq Fe:g'c'f; Lcl;’caclég gﬁfstfr;;gﬁggkgégﬁf‘“;::;:g; ) ;;ugfm'ﬁg‘éfn{; And Situate At Yeshwantnagar Colony Area Of Revenue Village Talegaon Dabhade (urban), Taluka Maval, District Pune Within The Within The Limits Of
name and register the same with Interest (Enforcemant) Rules 2002 issued demand r:la‘.ce-'sfsn the date mentoned aganst each account cading upon the respectve bormower's to repay the Talegaon Dabhade Municipal Council And Also Situate Within The Registration District Pune, Registration Sub-district Taluka Maval And Within The Concurrent
5 gmount as mentired against each account within 60 days from the cate of nolice(s) date of recopt of tha saic noicels. ST & Jurisdiction Of The Sub-registrar, Maval, Pune. And The Said Concerned Land Bearing Plot No. 58 Out Of Sanctioned Layout On Survey No. 30a +31+33+34
m.g: tp 50119: r‘\' e";( Tgiﬂ giymﬁ:" nof: 'rleﬂ?gg‘;::‘f .ﬁ?s-? ;s;?:‘g? (= ??n‘g’:;?{ge“xffgéit;'ﬁg',gg;? F‘.’ﬁé*;;;?ééfi?fﬂﬁ’i’fﬁlﬁq’é‘?a&f?{ :g‘;‘ctf{mu%? ot he sand :’(ﬁ%’é‘iiﬁ‘;&%‘fé’; New Survey No. 37 To 49 Its City Survey No'. 207 Of Revenue Village Talegaon Dabhade (urban), Taluka Maval, District Pune Appears To Have Been Bounded
accepted through net banking or T;tgrr'rgig}g?nsoggcﬁ?;n‘é‘ tha pubic in paneral 8 hareby cautioned not to dee with he propertwies and any dealing with the propenyles wil be subpct o tha As Under:'- On Or Towards The East : By 30' Colony Road, On Or Towards The South : By Plot No. 59, On Or Towards The West: By Plot No. 60, On Or Towards
payment gateway or in the form of charge of PNB Housing Financa LK., far the amount and iarest iheraon as par kaan agraement. The bormowers' attantion & rited to provisins of Sub-sacton The North: By PlotNo. 57. . o . . . .
Bank Guarantee and the ofoinal Bank (8ot Sectian 13 af theAct. in respect of time avarlable, to redoem the sacurad assets The Second Schedule Above Referred To All That Piece And Parcel Of:-a Residential Flat Bearing No.1 Admeasuring Built Up Area 61.78 Sq. Mtrs. Along With
RS g e’?« e Ih soan Bamectfie | fatsot Amount Date of Description af e Property/ies Open Space Admeasuring 640 Sq. Ft. L.e. 59.45 Sq. Mtrs. As Constructed On The Ground Floor In The Scheme / Society Known As 'bhakti Heritage Co-
person to the official nominated as .'cﬁo. Borower Guarantor I?ouce Outstanding ﬁ_n Mortgaged operative Housing Society Ltd." (formerly Being 'bhakti Heritage Apartment' Whereby The Said Captioned Property |.e. The Said Concerned Flat No. 1 Is Having
m-dlca'ed in the {Oﬂdm docu-mcn‘l NHL/KNDW/D324/12390 | Mr. Shashikant | 07-07- [Rs, 43,05,276.93/-Rupees] 28-09-2026 [Row House Una vo B, Kotrh Sice B 5 No 8.33% Undivided Share In The Concerned Land).
X R e 48 Bhimrao Ghatge / | 2026 |Forty-Three Laxh Five| Symnbolc |82, Pt Mo A 13, Shivshrushil Park Nr .
before closing date for submission of 8.0.: KONDHWA sm":ﬁkg“'lﬂ 22198 égf’lg;?" ?S "xﬂg n*a“gg (ig Possession E,Qf,";,m bu? fkafr“feft_’; gé’hl ony. sr!? au rl,f AFH000800261830, | Trust 166| Yes Bank Limted/JC | 11.04.2025 RATANLAL JAIGOPAL AGARWAL (Borrower), 18-Sep-26 &
bids (}.e. excluding e Jast date. of Ningty-Three Only Koiapur, Maharashira-4 15012, india. AFH000800433908 Flowers ARC Pvt Ltd. DINESH AGARWAL (Co Borrower) Rs.80,05,010
submission of bids) For further details HOU/KRDI0317/370433, | Mr. Anll Subhanrao| 13-07- |Rs. 11,47,009.21/-Rupees| 26-09-2025 [301.2nd Floor,Wing |.Gal Mo, 1205 as on 7-Sep-2026
pleasa visit www.ireps.gov.in HO xexgn -'?ﬂagg?us s Salvi Ah:‘r‘% ; 2026 %Ie\'en laaikh f‘ortg %er';an pi‘é',mno!-: %,l;‘jn.Prznhaml_:"ltaluk::1 hShnrur‘gtl:agu »b — o = S TodoA Do OTTreP T
by : - 0.: uwarna Anil Salvi JHQUSING I FRERESG IWNA| KUSKeSEOn [RATSQAOT LLNEMCRETE; T-UNE escription of Mortgaged Property : - Schedule-A Description e Property In The Said Land Above Referred To
49 DWIS|OS;|1'R€:|;::¥1 MSaf;;:l;!z: HOU/PUN/0717/410352 | Mr. Sachin Suresh | 13-07 :dl‘:g‘;vs%r::;j-g I,v»as 28-09-2026 g‘d::jd:x&gd'ﬁ 102§V2ir‘gﬂ: Playtar Paud A) All That Piece And Parcel Of Land Bearing Plot No. 18 Out Of The Sanctioned Layout Of Survey No. 55/1+67/182/1 & 2 Admeasuring 5100 Sgq. Ft. Equivalent
. "B.0. : PUNE ) a,, M‘:?’ 3026 F:ﬁ,mn Lakh 'ng,,'..,. 3'[;.;-&1 é-,;n.::ou: (;'_‘ Gz;t {O. "2.;!3 (P). Pawd Gao,"{ %UQEL To473.80 Sq. Mtrs., Revenue 15 Paise Of Village Dhanori, Tal. Haveli, Dist. Pune, Within The Limits Of Pune Municipal Corporation, And The Same Is Bounded
Rupali Vairale m%ggggE:?‘;:“lg;‘qg%&ﬁiuhi Possession |Pune, Maharashira-412115,noa. As Under: On Or Towards East By : Plot No. 19, On Or Towards South By: Plot No. 20, On Or Towards West By: PlotNo. 17 , On Or Towards North By: 30 Feet
— - . - — T ToTE T4 W 144 = o Road
PLACE:- PUNE DATE - 03.10.2026 AUTHORIZED OFFICE, PNB HOUSING FINANCE LTD. B) All That Piece And Parcel Of Land Bearing Plot No. 20 Out Of The Sanctioned Layout Of Survey No. 55/1+67/182/1 & 2 Admeasuring 7225 Sq. Ft. Equivalent
To 671.22 Sq. Mtrs., Revenue 20 Paise Of Village Dhanori, Tal, Haveli, Dist. Pune, Within The Limits Of Pune Municipal Corporation, And The Same Is Bounded
As Under: On Or Towards East By 30 Feet Road, On Or Towards South By : Road Out Of The Sanctioned Layout, On Or Towards West By Plot No. 21, On Or
IRl ALTUM CREDO HOME FINANCE PRIVATE LIMITED Towards North By Plot No, 18 19 Y Y Y
Credo REDG. OFFICE: Floor No 7, Kalpataru Infinia, Plot No 22, ; ' Schedule-B All That Piece & Parcel Of Residential Flat No. 304 On The 3rd Floor, In A Wing Admeasuring Salable Built Up Area 822.00 Sq. Ft. l.e. 76.37 Sq.
Sub Plot No 3, CTS No. 1511, Village Bhamurda, Wakdewadi, Shivaji FORM A Meters (which Is Inclusive Area Of Attached Terrace/balcony) Approximately Or Thereabout In The Building Known As Krishna Mohan To Be Constructed On The
Nagar, Pune City, Maharashtra 411005 PUBLIC ANNOUNCEMENT Property Which Is More Particularly Described In The Schedule Written Herein Above.
AUCTION NOTICE FOR SALE OF IMMOVABLE PROPERTIES L crimal ol sl e ol i o s Gasp e e 8 11%%%222226596%75 Trust- 158| IDFC First Bank Limited | 19.06.2025 VIJAY MANSING KOLTE (Borrower), 18-Sep-26 &
n ; by Sacuritizab 4 Rac : R e I DEEPALI VIJAY KOLTE (Co Borrower) Rs.51,68,008
Auction Notica for Sale of Immovable Assels under the Securitization and Reconstruction of
Financial Assels and Enforcement of Security Interest Act, 2002, read with proviso Lo ruks B(6) & FOR THE ATTENTION OF THE CREDITORS OF as on 7-Sep-2026
9(1) of the Securty Interest (Enforcement) Rules, 2002, Notica is heseby given io the public in SILVER JUBILEE MOTORS LTD. Description of Mortgaged Property : - All That Piece And Parcel Of Residential Property Bearing Flat No. 903 On The 9th Floor, In Wing ‘@’, Grand View 07,
g;i:i'l zg:r'ggj&:':ﬁz’::a:?“zc";f’t*‘fg-:-'-n ﬁfj”“&f;‘g'f';d?*;ﬁ;ﬂgc z’ﬂcﬂz"e“%":‘a;qg BT Phase lii, Kudale Baug, Off Pune-mumbai Highway, Comprised In Survey No. 08, Hissa No. 12, Ambegaon Budruk, Pune, District Pune, Admeasuring 69.25 Sq.
Pvt Lid. hereinafier knr/.mua;g AC,QFL’ e '; izés&onycjf which na; boeh -:ak;n by the 1, | Name.of corporate deblor [ Siver Jubilee Mators Lid, Mtrs, CarpetArea + 11.07 Sq. Mtrs,m Terrace Area, And Bounded As: East: Flat No. 904, West:open Space, South: Open Space, North: Open Space
Authorized Officer of ACHFL, being the Secured Craditer, will ba sold on "As Is Where Is," "As Is 2. | Date of mcorporation of coporate | 04.12.1935 The steps are being taken for substituted service of notice. The above borrowers, co- borrowers and/or their guarantors (where ever applicable) are advised to
Whatls," and "Whatever There Is" basis on 10/11/2026 (Tuesday) between 11:00 AM to 4:00 3 ?’f;f“:n T e T T make the payments of outstanding within 60 days from the date of the publication of this notice failing which further steps will be taken after the expiry of 60 days
PM for recavery of the below-mentioned 5 i osadondad e of the date of this notice as per the provision of Securitisation and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002.
e Outstanding | RessnePric: [ Date(s) a:| Corporate l:{czl--‘til:¢ Ne. af | USO110PN1835PLC002423 Please be informed that the said notice is also under section 13(13) informing the borrowers/guarantors/ mortgagors that the said mortgaged property should not
Name of borroweris) | dues to be | EamestMoney| & time of [ . D e ciedditie 115 MOLEDINE RS PENE Mz ———— be sold/leased/transferred.
No| . cobomowsina | AT | recovered | Dwost | opening | "SS5 | BCEECCRIEEEEE TS LR MO D PUE et Date : 03.10.2026 Authorized Officer,
e R (s:’:‘é';‘)’d Bid Increase| tender(s) comorate debior Place : Pune Assets Care & Reconstruction Enterprise Ltd
Amount 8. | Inscivency commencement date | 30,00.2026, being the date of Hon'bie NCLT order
i i 3 - 62640000 4n145m - | In respect of CorpOrEte debtor .
1 gg:’::,;%:zmiﬁn 953:; 0 ’ N‘g:‘g::ew zséfg;@ ”'r;nh’ As‘ié”tn 7 &s_t mated date cf.clcsure of 2}}.03 ."'_"27_...t-:«mg U?Utr-\ da,---‘run'- he
Lakshmi Tribhavan ; 11 -05-2025. ot bt s 11,00 AM fo | insolvency resolution process | Insolvency Commencement date
(Co-Borrower) 21.05-2026 Rs.10,000.00 4 ";b P 8 :i:_:-r»:'-ard lt:as'.ra‘t_-an r-Jml.JE: of l?i{:?(‘udC’.Sll‘i"l Saroya and
Jyotiram Narsih Kumbhar 50 the Insolvency professionai 5oUng | Fegn No.. S
| @5 Interim resolution professional | IBBI/IPA-003/IPANOOAES/ 20252026/ 14514
iﬁgmnggazosoooou 9. r'o:dr;".ss ard .i-m-ml of tha Intenm 'JIJO. ::"lcf'al zlaf.a'. Gama Road, Jalandhar,
- resolution professional, as Puniab-144022 ard
Description of Secured Assets : Al that paace and parcal of property bearing Property bearng | registered with the Board gom Emall 10: sarvsandsaraya@gmalicom
Gatno. 636 Out of thal Plot no. 13 of Mouje Tardal Tal. Hatknagale Dist. Kolhapur which is totaly 10, | Address and o-mail to be used for | Physical address: same as in point no. 8 and
Admeasurnng of about Area 80,85 sqLﬂ:v S '::.:hin the T»mn?s of Tardal G(S:cancha'; Tal’- comespondence with the intorm | Process specific emall 10:
Hatkanagaiz Dist -Kohapur. East - Plot no 121e. Chanad Mujawar, West: Piot no 14 1e. Chandani - { '-‘f_“:'l~";F”_[P”"":*'-‘“"““’ {L -’%E"?!;fr';’%}'-?"'ﬁ?@f.”_‘?“ gom G I c H O u s I N G F I N AN c E LT D .
ho ¢ iy - . P . ast Gale Tor supbmssan of claims DN O
Choursiya, SOqlh.ZD FeetRoad, Norh Fropety Bhagele - 17, Clirsses of creditons, d any, uncar | hat Applcabie . . .
TERMS AND CORDITIONS: The detafed terms aad conditions of the zbove auction are avallable on website dause {b) of subisection (GAS of . CORPORATE OFFICE / HEAD OFFICE : GICHFL, National Insurance Building, 6th floor, J. T. Road, Next to Astoria Hotel
hitgs: altumerodo.co.in/pdf-iewer sy Pile=TERMS %20AND ' 20NCONDITIONS NIOF OR ' 20AUCTION paf section 21, ascertained by the Churchgate, Mumbai, 400 020 Tel.: (022) 43041900 Email: corporate@gichf.com Website: www.gichfindia.com
e R e i Wi ® CHINCHWAD BRANCH : Office No. 202 & 203, 2nd floor, Premier Plaza Il, G-Wing, Old Pune- Mumbai Highway, Abvoe Hastakala Saree
glaatge: 0&-01'0’3‘(,]3? o g;d;';’m;::(ml:.d Omcel;vt " | identified to a'c.las li\u[;m:'.'m;;;‘ : s Shop, Chinchwad, Pune-411019 Office Tel : 020-66308111/12/13 Branch : chinchwad@gichfindia.com
: G e YL L Refresantative of Cremars in a ® PUNE BRANCH :- Neelkanth CTS No 1018, F P No 370, Deep Bunglow Chowk, Model Colony, Shivajinagar,
L T T — Pune, Maharashtra 411016 Tel : (020) 25659730 / 25671230.
| e A of et v AR e oo oty s g ® HADAPSAR BRANCH OFFICE : Office No. 212, Jayamala Business Court, E-Wing, 2nd Floor, Above Hyundai Showroom ,
P U B L l C V ()T l C E | representatives ane avalabie at: Nat Applcatie Pune-Solapur Highway, Manjri Bk, Pune, Maharashtra 412307. Email : hadapsar@gichf.co.in
e Notice is hereby given that the National Company Law Tribunal has ordered the
] . . . . LL::lcv?erl:‘L?:?rl {",.’ 3?&;0:1: il‘:ﬁ;;rn:;u':‘:l;u?u‘:sz};;'rz{f:egt".l:'e ';':‘illu'.er J‘:Uilz‘?'_‘-r!-‘;c'-{::uz L!ld SY M B o L I c P o s s E s s I o N N OTI c E
Notice is given that the land, described hereunderis 0n30.09.2028
owned bv following Owners. That the said Owner The creditors of Siver Jubilee Motors LLd. are herety called upon to submit their claims with REF: POSSESSION NOTICE UNDER SUB-RULE(1) OF RULE 8 OF THESECURITY INTEREST (ENFORCEMENT) RULES, 2002
y ng p : proof on or before 14,10.2026 1o the intenim resolution professional at the address
have agreed to asmgp.develp ment nghts ofl_he said mentioned against entry No, 10, WHEREAS the undersigned being the authorized office of GICHFL, pursuant to the demand notice issued on its respective dates, under section 13(2) of the
land to my (_'hent/s, I'he said Owners have given an The financial creditors shall submit their claims with proof by electranic means anly. All other SARFAESI Act, 2002 calling upon Borrowers, the under named, to pay outstanding dues within 60 days from the date of the respective notices. The Borrowers have
assurance and undertaking to my client/s that their creditors may submi the claims with proof in peesan, by pest or by electranic means failed to pay the said outstanding dues within stipulated time, hence GICHFL is in exercise and having right as conferred under the provisions of sub section (4) of
title to the said land is clear marketable and is free A financial creditor belonging to 8 class, as listed against the entry No. 12, shall indicate s section 13 of SARFAESI ACT, 2002 read with rules thereunder, has taken SYMBOLIC POSSESSION of the Secured Assets as mentioned herein below.
& l | l 2 J f ’I 3 ‘t Y r,nn?r.n of m.mnu'.«:d representative from among H‘f.'.‘ three lnr.c:-mmf.y mnfn’.f;mr;ll‘:'. listed
}‘]l 8\?@3@1’ ,]el?;,: ;g}s)(])?]'}g ?Iq 'i‘Vi(:] g\'.;n] aESl,?SX e:.i g?]% 'éllltle o > el No-13 1o act 8s authorised representative of the class [specify C:’a;:" ""\Fo““ Sr.| Loan File No./ Name Of The Address Of The Mortgaged Property Outstanding Dues As Per Demand Demand Date Of
o s poog : . Pt e : ’ vigt | . - No Borrower & Co-Borrower / Notice Notice Date Symbolic
\OJll}lllloefrgflién ‘?llfltolégséa{ltgl(:igscgl lhggn];gl eé;(lgﬂelgé)ey Submission of false or misleading proofs of claim mllamaclpevd(‘?;'#' D-"-Eh ~ Guarantors / Branch [ In Rupees] Notice
C o L ’ ) < : ) & ot | C ’ Intesiny Resol o .-p. f _— e ';‘-"
partition, mortgage, chargc, lien, inheritance, trust, CGETBN i the matier of '\;,.'.s '%w_m Jl:}):;:;c ;;0;‘320'_'1; 1 |MH0680600000201 / Flat No. 902, 9th Floor, 820 sq.ft. + 1%37,24,030 09.07.2026 | 28.09.2026
: : AR N A N\BEL/IPA-003/IPA-N-D0AE5 /2025 2026/ 14514 HADAPSAR /| AMBESH 60 sq.ft. open terrace, Park Infinia of | (Rupees Thirty-Seven Lakhs Twenty-
maintenance, possession, easement, agreement or (e 31 AFA No.- ANS/ 146:14/05/ 314927/ 301523 RAMEKBAL TIWARI Kumars, Building A-12, S. Nos. 214 & 220,|  Four Thousand and Thirty Only)
otherwise, howsoever, are hereby required to make G ) S el till 31.12.2027 Phursunai. Havell. Pune. . ’
the same known in writing, along with the o NS gl ’ :
su portin documents, to me at the address given Dated; 03.10,2026 2 |MH0270610002695 / Flat No. 4, 4th Floor, 650 sq.ft. (62 %17,54,197 09.07.2026 | 28.09.2026
bePow within a period of 15 days from the date of CHINCHWAD / ASHWINI sq.m.), Susheela Apartment, S. No. 1095, | (Rupees Seventeen Lakhs Fifty-Four
pUblICdtl()n hereor fail ln Y v\rhich it Sha]l be SATISH SAWANT & SATISH Sadashiv Peth, Haveli, Pune. Thousand One Hundred and Ninety-
presumed that there is no such claim and the same, if APPAJI SAWANT Seven Only)
any, shall be considered to be waived. 3 | MH0270610005009 / Flat No. 405, 4th Floor, 493 sq.ft. (45.81 ¥14,88,869 09.07.2026 | 28.09.2026
Form No. 3 CHINCHWAD / KISHOR sg.m.), Shiv Heights, S. No. 213 (Old S.| (Rupees Fourteen Lakhs Eighty-
_ DESCRIPTION OF THE LAN D [See Regulation-13 (1)(a]] NAMDEV TRIBHUWAN & No. 175/B/1), Fursungi, Haveli, Pune. Eight Thousand Eight Hundred and
O!hthat ?l'e.f(e and (P_arcell (?(f land atl ‘tollodwm%lland ﬂt' DEBTS RECOVERY TRIBUNAL PUNE SEEMA LAXMAN SALVE | Sixty-Nine Only)
/hage Kirkatwa 1 ,Tﬂ uKa Have,I ana witnin the Unit Nos. 307 to 310. 3rd floor. Kakade Biz Icon Buildina. Shivaii Nagar 4 |MHO0130610004776 / PUNE / Flat No. 202, 2nd Floor, 51.48 sq.m. built- 12,12,331 09.07.2026 | 28.09.2026
limits of Pune Municipal Corporation, District Pune: - ’ P - 411005 g, Shivaji Nagar, KUNAL DATTATRAYA TONAPE | up, Balaji Sneh, Plot No. 12, S. No. 60,|  (Rupees Twelve Lakhs Twelve
= - : =i [ une - : & UJWALA KUNAL TONAPE | Ambegaon Khurd, Haveli, Pune. Thousand Three Hundred and Thirty
ame of Owners urvey | Tota : One Only)
Nos, | Area | given for (_2ase No.: OAI???1I2025 _
development| | | Summons under sub-secion (£) of section 19 of the Act read with subrue | | | GECCANADY AN iy | cqm). Sai s, . Now 147, Hissa No. | (Rupees Eight Lakh NinetyFive | o |
Mr. Vasant Shankar Karanisvne, Mr.|629 |00 H 50| 001 50R (2A) of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1?93' MANOHAR PARTE & SANGITA |9/1/A/1/A, Dhayari, Haveli, Pune. Thousand Seven Hundred and Six
Dilip Shankar Karanjavne, Mr. Bapusaheb § R . Exh. No.: 17120 SANJAY PARTE Only)
ankar Karanjavne, Mrs. Sharda Ramesh Konde Bank Of India 6 |MH0130610005167 / PUNE/ | Flat No. 56, 5th Floor, 525 sq.ft. (48.79 317,04,883 09.07.2026 | 28.09.2026
and Mrs. Mangal Balasaheb Nivangune _ Vs SHANKAR RANU KASBE & sq.m.), Ganraya Heights CHS, S. No. 33,| (Rupees Seventeen Lakhs Four
Mr. Kalidas Kisan Karanjavne, Mr. Ashok | 630 | 00 H 05 | 00 HOSR M/S Optical Express Chandore SHOBHA KASBE Hissa No. 5/4, Dhankawadi, Haveli, Pune. | Thousand Eight Hundred and Eighty-
Kisan Karanjavne, Mr. Vasant Shankar R To Three Only)
Karanjavne, Mr. Dilip Shankar ’ 7 |MH0130610003640 & Flat No. 107, 1st Floor, 523 sq.ft. (48.60 MHO01306 10003640- 09.07.2026 | 28.09.2026
R e e e (1) M/S OPTICAL EXPRESS CHANDORE MH0130610005451 / sq.m.), Sahyadri Heights, S. No. 13/1/226, | Rs. 10,03,359/- (Rupees Ten Lakhs
arid Mis ‘Maneil Balasaheh Nivane D/W/S/O- Ashwin Flat no 201, 2nd Floor, C Wing PUNE / SHANKARKUMAR Narhe, Haveli, Pune. Three Thousand Three Hundred Fifty
i s Sl Boken Neongune Buiding o, 3, Adiya Residency CHS Lt PANDITRAO POTPALLEWAR Nine Only) MHOT306 10005451 -
Karanjavne, Mr. Vikas Ramchandra . . & SHARAYU SHANKRKUMAR Rs. 9,03,191/- (Rupees Nine Lakhs
Karanjavne, Mrs. Shraddha Sachin 6779 Mitramandal Chowk Parvati POTPALLEWAR Three Thousand One Hundred
Konde and Mrs. Deepti Dilip Phadtare Pune, Maharashtra-411009 Ninety-One only)
Mr. Vasant Shankar Karanjavne, Mr. Dilip | 631 00 H12|o0H12R m 8 |MHO0130610004350 / PUNE Flat No. 601, 6th Floor, 850 sq.ft. (75.74 %22,24,621 09.07.2026 | 28.09.2026
Shankar Karanjavne, Mr. Bapusaheb Shankar R / SONALI SHRIKANT sg.m.), California Heights, Bgilding 2, Wing | (Rupees Twenty-Two Lakhs Twenty-
ﬁnm:;;avno.] ghlt: S.‘;ar;i.;_ﬁamesh Konde and WHEREAS, OA/2771/2025 was listed before Hon'ble Presiding Officer/Registrar gzl\ane,E?(s)irf‘DSBT-llggANT B, S. No. 101/2, Rakshewadi, Khed, Pune.| Four Th_IE)usa{ldOSm I—éurlmd)red and
Mrs. Mangal Balasaheb Nivangune wenty-One Only
- on 08/09/2026.
Mr. Shankar Dashrath ledhe 832 00 H 651 00B20R WHEREAS this Honble Tri lis of , inoi he sai 9 |MHO0130610003214 / PUNE / Flat No. 1, Ground Floor, 997.69 sq.ft. %20,44,124 09.07.2026 | 28.09.2026
— - - this Hon'ble Tribunal is pleased to issue summons/notice on the said SUNIL DNYANDEO KUDALE & | carpet / 1,297 sq.ft. built-up, Navkar Pride | (Rupees Twenty Lakhs Forty-Four
Mrs. Madhavi_Kishor Wagh R LR e Application under section 19(4) of the Act, (OA) filed against you for recovery DHANDEO ASSARAM KUDALE | Apartment, Plot No. 4, S. No. 34/2A/2, | Thousand One Hundred and Twenty-
- e of debts of Rs. 68,16,898.42/- (application along with copies of documents etc. CTS No. 6877, Devlali, Nashik. Four Only)
f\'1|'. Bha.r.'u Subhash Maid and Mrs, (OH30R d 10 [MH0270610003810 / Flat No. 508, 5th Floor, Wing A-1, 731.73 12,29,451 09.07.2026 | 28.09.2026
Vaishall Bharat Maid annexed). . _ _ CHINCHWAD / THIRPAL sq.ft. built-up + 80 sq.ft. terrace, Sneha| (Rupees Twelve Lakhs Twenty Nine
Mr. Rohidas Bala Karanfavne, Mr| 633 D0 H 11| GOHIIR In accordance with sub-section (4) of section 19 of the Act, you, the defendants KALURAM PALIWAL Vihar, S. No. 82, Hissa No. 10, Shivane, | Thousand Four Hundred and Fifty
Sh:imk’ar Bala Karanjavne, Mr lE»Aanik R are directed as under: Haveli, Pune. One Only)
52:;}.:(:;;?13;;1& M‘r:.u :gr:érlgr;l‘nzs}z.:)n': B34 X Hoalo0H0IR (i) to show cause within thirty days of the service of summons as to why relief 11 | MH0680600000131 / Land measuring 1,500 sq.ft. with Ground 12,77,467 09.07.2026 | 28.09.2026
Balkawde. Mrs. Kamal Ashok Mokashi R d for should not b ted: HADAPSAR / UMAR + 1 RCC building of 177.30 sq.m., S. No. (Rupees Twelve Lakhs Seventy-
and Mrs. Dagdabai Bala Karanjavne prayed for should not be granted, MOHIUDDIN SHARIFF & 52/2C (Old S. No. 52/2/2/1), Ghorpadi, | Seven Thousand Four Hundred and
- ii) to disclose particulars of properties or assets other than properties and assets SAFIYA ABDUL SHAIKH Haveli, Pune. Sixty-S Onl
Mrs. Sugandha Ashok Balkawde, Mr.| 635 K H 21 [ODHOTR () . P . brop . P p L = PSRRI ixty-Seven Only)
Rohidas Bala Karanjavne, Mr: Shankar R specified by the applicant under serial number 3A of the original application; 12 g:&%ﬂ%ggofszo AIY ga:/SNO-Nﬁ?;S; StAFlctJ)OF, Trlmlérlil Hglght?, R T%Z’ESI’(Zh??h'rt " 09.07.2026 | 28.09.2026
Bala Karanjavne, Mr. Manlk Bala i ; ; i ; uvs. No. , Ambegaon ., mavell, upees Iwo La Irty-Ihree
Karanjaviie, Mrs. Kamal Ashok Mokash (i) y‘t’: are reftra'”:d fromrt‘,jea'(';g I‘N'thdor d('fPOS'",g |°f Seg“resAaS:":;S °rlsf’°h| CHANDRAKANT RAYRIKAR & | Pune. Thousand Two Hundred and Thirty-
rs. Dagdabai Bala Karanjavne, Mr. other assets and properties disclosed under serial number 3A of the origina PRATIBHA VIJAY RAYRIKAR Six Only)
9 - o e 2
Mahadev Nathuram Pasalkar, Mrs. Rohini application, pending hearing and disposal of the application for attachment of 13 | MH0680600000423 / Flat No. 08, 4th Floor, 645 sq.ft. (59.94 16,22,880 09.07.2026 | 28.09.2026
Suresh Dhamale, Mrs. Mohini Nivrutti roperties: HADAPSAR / YOGESH sq.m.), Ganesh Vishwa Phase I, S. No.| (Rupees Sixteen Lakhs Twenty-Two
Mohite and Mrs. Maina Suresh Paigude . Prop . . . DNYANOBA KHUTWAD & 15, Ambegaon Bk., Haveli, Pune. Thousand Eight Hundred and Eighty
(iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary RAJENDRA DNYANOBA onl
Mrs. Sugandha Ashok Balkawde, Mr | 636 00 H 26 |00 H26R , , , o . nly)
Rohidas Bala Karanjayne, Mr. Shankar R course of his business any of the assets over which security interest is created KHUTWAD
Eala !\'uran]uMww,SMr Ma;\g\itki Bala and/ or other assets and properties specified or disclosed under serial number 14 | MH0270610005042 Flat No. 304, 3rd Floor, 430 sq.ft. (39.96 %11,19,235 09.07.2026 | 28.09.2026
aranjavine, Mrs. suman iNathuram .- T : : : . | CHINCHWAD / sgq.m.), Ayesha Manzil, S. No. 50, (Rupees Eleven Lakhs Nineteen
as c K ; ‘ 3A of the original application without the prior approval of the Tribunal d Y
By . temal Aghok Mokl o) youshal e zroceezz S oed b sl of coral ZULFIKARAHAMAD Kondhawa Khurd, Haveli, Pune. Thousand Two Hundred and Thirty-
b 0 G- e e s el AN 9 MO V) you ' u ! y u CHANDSAHEB SHAIKH & Five Only)
which land is collectively bounded as follows: assets or F)ther assets and properﬂes in the ordlrlary courge of business SHABANA ZULFIKAR SHAIKH
0 towards the East ' bv Gat Nos. 620 to 627 and deposit such sale proceeds in the account maintained with the bank or 15 | MH0270610003925 / Flat No. 401, 4th Floor, 750 sq.ft. super 36,40,229 09.07.2026 | 28.09.2026
L OE FOWArEy ti0.2as JY Wt O30 09 CHINCHWAD / PRAVINKUMAR | built-up (69.70 sq.m.), Vighnharta Gharkul, | (Rupees Six Lakhs Forty Thousand
> ] J 3 b ~, - C . e . . . TR - . .m.), s
On or towards the South  : by Gat Nos. 618 and 619 financial institutions holding security interest over such assets. P LANGHI & UJWALA P Gat No. 2645, Aale, Junnar, Pune. Two Hundred and Twenty-Nine Only)
8“ or tOWargs t:]e \l\/lveStl : lt))}’ (éat ]r‘il(l %'é'i 4 675 You are also directed to file the written statement with a copy thereof furnished to LANGHI
n or towardas the North » by Gat No, an : ; . o
: y 3 the applicant and to appear before Registrar on 19/01/2027 at 10:30 A.M. failing FURTHER, to this notice, the Borrowers are hereby called upon to hand over vacant and peaceful possession of the respective properties to GICHFL within 7 days
Lega} Realty LLP which the application shall be heard and decided in your absence from the date of this notice, else the undersigned shall be constrained to proceed to take POSSESSION of the above properties forcibly and or shall proceed to sale
Through it's Partners Given under my hand and the seal of this Tribunal on this date: 22/09/2026. the above said properties after a period of 30 days from the date hereon by adopting method/s provided under SARFAESIAct 2002 and rules thereto.
Adv. ""‘f‘k Lunkad Note : Strike out whichever is not applicable The BORROWERS and the PUBLIC IN GENERAL is hereby cautioned not to deal with the above referred Properties/Secured Assets or any part thereof
» AdV_- Arpita Lunkad ' ' and any dealing with the Properties/Secured Assets will be subject to charge of GICHFL for the amount mentioned hereinabove against the Propeerties/
Devnanda, Plot No. 76, Sector No. 274, Signature of the Officer Authorised Secured Assets which is payable with the further interest thereon until payment in full.
Date : Akurdi, Pradhikaran, Pune-411044, to issue summons. Sd/-
Email: legalrealtylip@gmail.com IIC REGISTRAR Date :03.10.2026 Authorised Officer
03/10/2026 Tel.: 09371991992 DEBTS RECOVERY TRIBUNAL, PUNE Place : CHINCHWAD / HADAPSAR / PUNE For GIC Housing Finance Ltd.

epaper.financialexpress.com Pune
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